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allocations are made according to the guide-
lines laid down hv the National Develop-
ment C,)uncil which consists of Chief 
Ministers and. in that f:·rmula, care has 
been taken of the hack ward areas and to see 
how these regional imbalances arc hOI'glll to 
an end. 
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SHRI MOHAN DHARIA : It shall be 
our endeavour to see that job-oriented 
schemes are given priority. 

SHRI M. SATYANARAYAN RAO: 
would like to know from the hon. 

Minister "hether in view of the experience 
that major irrigation projects have not 
solved our problems, the Government is 
taking any measure.;; to concentrate on minor 
irrigation schemes. 

SHRI MOHAN DHARIA : Ihe country 
needs major and minor and also medium 
type of schemes. It all depends on the 
local conditions. But it is true that in 
order to achieve better productivity without 
any gestation period, minor irrigation should 
be given more emphasis. 

Textile Mills taken oYer by State alld 
Central Government AgencIes 

*827. SHRI S. R. DA.MAN[, Will 
the Minister of FOREIGN TRADE be 
pleased to state: 

(a) the number of cotton textile mills 
taken over by the State and Central 
Government agencies during the last one 
year, how many of them are working at 
present and their working results; 

(b) the number of mills under examina-
tion and by what time they will be reopened; 
and 

(c) the steps taken to stop further 
closure of mills 1 

THE MINISTER OF FOREIGN 
TRADE (SHRI L. N. MISHRA) : (a) 
to (c). A Statement is laid on the Table of 
the House. 

Sfa"menf 

(a) During the last oae year, the 
management of eight cotton Textile Mills 
has been taken over by the Government 
under Section 18A of the Industries 
(Development a~d Regulation) Act. The 
respective State Textile COIporation has 
been appointed as Authorised Controller in 
respect of six mills, while the National 
Textile Corporation has been appointed as 
Authorised Controller of two mills. Out 
of these eight mills, five mills are working. 

(b) Presumably the Hon'ble Member is 
referring to the closed mills. The affairs of 
.ix such mills are being investigated and 
Investigation Committees reports in respect 
of 8 mills are under examination. It is 
very difficult to state as to when these mills 
will re-start working. 

(c) A working group under the Chair-
manship of Managing Director, National 
Textile Corporation is examining the ques-
tion of modernisation of sick cotton textile 
mills. 

SHRI S. R. DAMANI: According to 
the statement, eight mills have been taken 
out of which five mills have started working. 
Three mills have not started working. May 
I know from the hon. Minister the names 
of - these thr~ mills which not .tartC<! 
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wOf'king and what are the reasons for the 
same and when they wi II start y,orldng. 

Then. in part (b) of the statement it 
has been said that an Investigation r.-o~mi­
ttee has been set up for sick mills to be 
taken over. May I know the names of 
these mills? Has the Investigation Committee 
submitted its report? What are the difficul· 
ties in re-starting these mills? 

SHRI L. N. MISHRA : The three 
mills are: Keshav Mills Co. Ltd., Petlad, 
Coimbatore Murugan Mills, Coimbatore 
and Ajudhia Textile Mills Ltd., Delhi. 
Certain cases are pending in the High 
Courts. There is correspondence with the 
State Governments as regards financial 
investment. 

SHRI S. R. DAMANI: Have these 
Investigations Committees submitted their 
recommendations? What are the names of 
the mills and when were their rocommenda-
tions made? 

SHRI L. N. MISHRA : I have earlier 
answered this question in this House. We 
have also taken over 28 mills and in res,Ject 
of 4 or 5 mills Investigations Committees 
have been appointed and three of them are 
On the point of comple'ion of their report 
and two have not started their work. One 
is in Maharashtra and the other in Gujarat. 

SHRI S. R. DAMANI : My second 
supplementary is : What is he the policy of 
the Government? When the mills close 
down, then Investigations Committees are 
appointed and action is taken. Now, I 
want to know whether the Government would 
consider taking over the management as 
soon as they find t hat the mill is in diffi-
culty or is likely to close down so that the 
workers may not be thrown out of employ-
ment and there is no los~ of production. 

SHRI L. N. MISHRA : I am glad that 
Mr Damani has got some sympathy for 
workers. The main point is this .... 

SHRI PILOO MODY : That mu:;t be 
your monopoly. 

SHRI L. N. MISHRA: We have to 
take over the mill from the management. 
Only two days allo there was a di:;pute 
~etween me ~<I Gujarat OQVwnlllQqt I\.bout 

taking over the Jupiter Mills. The difficulty 
has come from the management say that 
their headquarters is in Ahmedabad. There-
fore, unless the Gujarat Government agrees, 
we cannot take over the mill. The main 
difficulty is about the management. We have 
appointed the Investigation Committee to 
go into the assets and liabilities of the 
mills. We cannot take over the mills which 
are not of any use. 

PROF. MADHU DANDAVATE: Does 
the Government propose to stick to its 
old practice of taking ov:r the sick mills, 
modernise them, rationalise them and when 
their potentialities of profitability increase, 
then hand them over back to the private-
owners ? 

SHRI L. N. MISHRA: At present, it 
is the intention of the present Act but 
am thinking over the mattcr ""hether it is 
desirable to do so. 

SHRI INDER J. MALHOTRA: May 
I know the total amount of money spent 
so far on the mills which have been taken 
over? 

SHRI L. N. MISHRA : I would require 
notice, Sir. 

lit ~<'I" ;t:{ '"ff : ~ ~Tq-~ I1TEll'11 ~ 
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Mr. SPEAKER: This question is about 
the mills which are already takeCi over. 
The other one you take it as a suggestion 
and not a qucstion. 

"fr iii'" .. if ~ : a:pn ;P:~ 'fiT ~~"f.t 
ifm1fT I ;~ ~ ~ ('F) i' ~~. ~ 
'JW ~ I 

~j ~"'o ~ "'~: ~ ~ 
i;ffififT o;m.a ~ m lfT\'f'Il fir<'!' 'f.T ~ 
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~~~~ ~ i?'Il~T 'iff;{ ~ 

~ ~I 

SHRI SOMCHAND SOLANKI : Sir, 
the Vakil Jehangir Mills of Ahmedabad is 
closed for the last six months and so many 
representations have been forwarded to the 
Prime Minister and the Minister also. May 
I know from the hon Minister as to what 
is the decision of the Government to run 
these mills of Ahmedabad ? 

SHRI L. N. MISHRA : This was before 
the High Court and the High Court has 
recently given the decision. Now. we have 
decided to hand it over to the Co-operatives 
and if the Co-operatives come forward, we 
shall help them also financially through 
t;le Industrial Finance Corporation. 

~~IfT~~~ 

+ 
0828. ~ ~"II.Hm ~T : 
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SHRI MOHAN DHARIA: I have 
already replied that this will take about 
three months. Planning is a continuous 
process. Having regard to our commitments 
to the people whatever action is req uired 
shall have to be taken. That is why the 
Fourth Plan is being reappraised. 

MR. SPEAKER : It should have been 
linked with the previous question. 

,,1 ~T'( !ITT~' : iflfT ~T'( 'PT 

~ f~1 ~ ill"( OfF 'PT trf ~ 
m if. ~ m~ if q;),q t('J'1'f ~ -u-
~;;r;;r 'f<: r.r'fT<: ~ 'PT ~ lIT ~ ~ ? 
~ rr@ ~ a-) ~«'fiT ~ iflfT ~ ? 

SHRI MOHAN DHARIA : This 
session is not likely to go beyond three 
months. It is not possible to bring the 
document on reappraisal of t he Plan before 
this Session of the House. 

~ ~m : 'fir !Il'tT<: 3TT'f "'~ ('I) 
~~if ~rlIT ;;rr ~'Pa-r ~ I 
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SHRI SHY AM NANDAN MISHRA: 
There has heen no discussion on the Fourth 
Five-year plan in this House. So, would the 
Government try to see that the Fourth Five-
year Plan is being discussed before its re-
appraisal is discussed in this House? 

SHRI MOHAN DHARIA : There is 
!llr~d)' a Motion in this House which was 




